FORM A- Public Announcement
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016]
FOR THE ATTENTION OF THE CREDITORS OF
GEEKAY COLONIZERS AND BUILDERS LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

GEEKAY COLONIZERS AND BUILDERS LIMITED

Date of incorporation of corporate
debtor

18" January, 2005

Authority under which corporate debtor
is incorporated / registered

ROC Chhattisgarh

Corporate  Identity No. /Limited
Liability Identification No. of corporate
debtor

U04520CT2005PLC0O17255

Address of the registered office and
principal office (if any) of corporate
debtor

Shop No. 6 & 7, Sector - 1, Street - A, Geekay
Township, Siltara, Raipur, Chhattisgarh —
492001

Insolvency commencement date in
respect of corporate debtor

29" November, 2023

Estimated date of closure of insolvency
resolution process

27" May, 2024

Name and registration number of the
insolvency professional acting as
interim resolution professional

Mr. Arun Kumar Gupta,

Regn. No. IBBI/IPA-001/IP-P00013/2016-
2017/10037

AFA n0.AA1/10037/02/200224/105495
AFA valid till 20.2.2024

Address and e-mail of the interim
resolution professional, as registered
with the Board

Address: P-15 Bentinck Street, 3rd Floor
Kolkata — 700001
Email:guptaarunkumar2001@yahoo.com

10.

Address and e-mail to be used for
correspondence  with the interim
resolution professional

Address: P-15 Bentinck Street, 3rd Floor
Kolkata — 700001

Process Email id:
geekaycolonizers.ibc@gmail.com

11.

Last date for submission of claims

13t December, 2023

12.

Classes of creditors, if any, under clause
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

Details Not Available yet

13.

Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

NA

14.

(a) Relevant Forms and
(b) Details of authorized representatives
are available at:

Web link:
https://ibbi.gov.in/en/home/downloads




Notice is hereby given that the National Company Law Tribunal, Cuttack Bench at Cuttack has
ordered the commencement of a corporate insolvency resolution process of GEEKAY
COLONIZERS AND BUILDERS LIMITED on 29" November, 2023.

The creditors of GEEKAY COLONIZERS AND BUILDERS LIMITED are hereby called
upon to submit their claims with proof on or before 13" December, 2023 to the interim
resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed

against entry No.13 to act as authorised representative of the class in Form CA— NA

Submission of false or misleading proofs of claim shall attract penalties.

Aa>977)

Name and Signature of Interim Resolution Professional : Arun Kumar Gupta
Date and Place :1.12.2023, Kolkata
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FORM A- Public Announcemant
[Under Regulation 6 of the Insolvency and Ban Board of India

Resoclution Process for Pmmls! m;]
FOR THE A OF THE CREDITORS OF Y COL AND BUI LIMITED

RELEVANT PARTICULARS

1. | Name of corporate debtor GEEKAY COLONIZERSAND BUILDERS LIMITED
Date ofincorporation of corporate debtor | 18th January, 2005

3: Auﬂ‘mtrundm‘ufmﬁmrpml&dahhrm ROC Chhattisgarh
incorporated / reg

4. | Corporate identity No. fumnad Liability | UD4520CT2005PLCO17255
Identification No. of corporate debtor

5. | Address of the registered office and ShopNo.6&7, Sector-1, Street -A, Geekay
principal office (if any) of corporate debtor | Township, Siltara, Raipur, Chhattisgarh - 492001

6. | Insolvency commencement date 26th November, 2023
in respect of corporate deblor

1. | Estimated date of closure ofinsolvency | 27th May, 2024
resolution process

8. | Name and registration number of the Mr. Arun Kumar Gupta,

insolvency professional acting asinterim | Regn. No. IBBI/IPA-001AP-P00013/2016-
resolution professional 201710037
AFAno.AA1/10037/02/200224/105495
AFAvalid till 20.2.2024

9. | Address and e-mail of the interim Address: P-15 Bentinck Street, 3rd Floor
resolution professional, as registered | Kolkata - 700001
with the Board Email:guptaarunkumar2001@yahoo.com
10.| Address and e-mail fo be used for Address: P-15 Bentinck Street, 3nd Floor
comespondence with the interim Kolkata - 700001
resolution professional Process Emailid:geekaycolonizers.ibe@gmail.com
11.| Last date for submission of claims 13th December, 2023

12.| Classes of creditors, if any, under clause | Details NotAvailable yet

(b} of sub-section (6A) of section 21,

ascertained by the interim resolution
|

professiona

13.| Names of Insolvency Professionals NA
idantified to act as Authorised
Representative of creditorsin a class
(Three names for each class) .
14.| (a) Relevant Forms and Web link:

(b) Details of authorized representatives | hitps:/fibbi.govin/en/home/downloads
are available at:

Notice is hereby given that the National Company Law Tribunal, Cuttack Bench at Cutlack has ordered
the commencament of a corporate insolvency resciution process of GEEKAY COLONIZERS AND
BUILDERS LIMITED on 29th Movember, 2023,

The creditors of GEEKAY COLONIZERS AND BUILDERS LIMITED are hereby called upon to El.i:lnii
their claims with proof on or before 13th Decamber, 2023 fo the interim resolution professional at
address menticned against entry No. 10.

The financial creditors shall submit their claims with proof by alectronic means only. All other creditors may
submil the claims with proof in person, by past or by electronic means.

A financial creditor belonging to a class, as listed against the enfry No. 12, shall indicale ils choice of
authorised representative from among the three insolvency professicnals listed against entry No.13 to act
as authonsed representativeoftheclass  inForm CA=NA

Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of Interim Resolution Professional : Arun Kumar Gupta
Date and Place - 01.12.2023, Kolkata
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